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Railway network development in Orissa

SHRI SARADA MOHANTY (Orrisa): Mr.
Vice-Chairman, Sir, though the State of
Orissa is rich in iron ores. coal, forest
products and other important minerals but due
to lack of Railway network development,
these natural resources could not be explored.
Due to this, the State of Orissa could not
develop and remains backward in comparison
to other States of the country. To make the
State develop, the people of Orissa as well as
the Government of Orissa, moved the Central
Government and specially the Ministry of
Railways times without number to develop
the railway network in the State for
exploration of minerals and forest products.

Sir, in recent years, some projects for
laying railway lines in the backward and tribal
areas of the State have been sanctioned by the
Planning Commission, and the Ministry of
Railways made Budgetary provisions for new
lines, and the survey has been conducted. But
I am sorry to say that the new railway lines
from Jakhpura to Bansapani and Talcher to
Sambalpur could not materialise due to
redtapism of the officials of the Ministry of
Railways. It will not be out of place to
mention here that in the 1993-94
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Railway Budget, a sum of Rs. 25 crores was
provided but could not be spent for the
construction of the Railway line due to
redtapism of the Railway officials, and it was
diverted to other works. This kind of things
arc happening in the case of new railway lines
in the State of Orissa.

In order to speed up the work of new
railway lines and other railway works in the
State, last year the Chief Administrative-
Construction office of the South Eastern
Railway was shifted to Bhubaneswar from its
head office at Calcutta. The State Government
of Orissa provided 300 quarters for
accommodating the office and the staff. But I
am sorry to say that this office is not
functioning practically, and now it is heard
that this office will be back to the bowler, that
is, it will be shifted back to the headquarters
at Calcutta. If it is done, development of the
railway network in the tribal and backward
areas of the State will be in doldrums. The
above mentioned two new railway lines arc
project-oriented and are proposed to be
completed within the Eighth Plan period.

Sir, the main aim for shifting the
Construction office to Bhubaneswar was for
speedy monitoring of the railway network
development in the State of Orissa. If this
office is shifted to Calcutta, then the railway
line development work in Orissa will be
seriously hampered.

Hence, I urge upon the Railway Minister,
through you, Sir, not to shift the office of the
Chief Administrative Construction from
Bhubaneswar to Calcutta and also to
complete the new lines such as the Daitan-
Banaspani and Talcher-Sambalpur within the
Eighth Plan period and to expedite the
Bolangir-Khurda Road and Lanjigarh-
Junagarh new railway lines. Thank you, Sir.

SHRIMATI MIRA DAS (Orissa): Sir, I
associate myself with this Special Mention.
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Pollution in Amjhore Rohtas District.
Bihar, due to effluent discharge In
P.P.C.L. Project

[11 MAY 1994]
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will save time so that we can devote
more time to real debate.
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Representation of S.C/ST Officers in
I.A.S. from State Civil Services in Uttar
Pradesh
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